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l̂ u k̂ of Accommodation in 
MusMorie Expre»

1124. SH RI JA G A N N A T H  S H A R - 
M A : WiU the M inister o f  R A IL W A Y S  
be pleased to state:

(a ) w hether G overnm ent are aw are 
o f the inconven ience caused to thou ­
sands o f  passengers travelling  from  
Delhi to K otdw ara and v ice -v ersa  by  
the M ussoorie Express due to lack o f 
accom m odation  in this train;

(b )  w hether it is also a fact that 
several representations in  this regard 
have been received  by the G overn ­
m ent; and

(c )  if  so, w hat steps G overnm ent 
have taken to a lleviate the sufferings 
faced by the passengers going  and 
com ing from  K otdw ara?

THE M IN ISTER OF STA TE  IN 
THE MINIISTRY OF R A ILW A Y S 
(SH R I SHEO N A R A IN ); (a ) A n  ana­
lysis o f  the traffic has revealed  that 
about 246 passengers travel daily b et­
w een D elhi and K otdw ara. For these 
passengers there are 3 through coaches 
running betw een  D elhi and K otdw ara.

(b) Yes.
(c) Introduction  o f  a direct train

betw een  D elhi and K otdw ara is at 
present operationally  not feasible for 
w ant o f  spare line capacity enroute 
and due to inadequate term inal fa c i­
lities at Delhi and Kotdwara. Diese- 
lisation o f  41/42 M ussoorie Express in 
order to  augm ent the through coaches



between Delhi and K o Id war a w ill be 
considered  a longw ith  other sim ilar d e ­
m ands as soon as adequate num ber o f 
D iesel locom otives are available.

TH E  M IN ISTE R  O F  ST A T E  IN  
T H E  M IN IS T R Y  O F R A IL W A Y S  
(S H R I SH ED N A R A IN ).: (a ) Yes.

Cb) W hile  K um aon  Express w as in 
m otion  a fter its scheduled  stoppage 
at B ichpuri R ailw ay  Station at 21.55 
hrs, on  12-2-1978, the alarm  chain  was 
pu lled  and the train w as brought to 
a halt in fron t o f  B.S. R ajput A g r i­
cultural CoUege, situated near the 
track  on the east side. A bou t 100/125 
persons stated to be  students o f this 
co llege  got dow n  from  the train and 
som e 6 f them  w ent to the Guard and 
E n g in t C rew  and did not a llow  the 
train to start. T hey  created panic 
am ong the passengers w h o got dow n 
from  the coaches. The students 
sprinkled petro l/k erosen e  oil on 2 
coaches Nos. FS 3746 and FCS .-̂ 705. 
set Are to them and ran away. The 
^ ^ e  B rigade from  Agra Fort reached 
the site and brought the fire under 
control. There w as no loss o f  life n cr 
was there any in ju ry  to any o f  the 
passengers. O nly 2 coaches w ere in­
volved  and burnt. The loss is estim at­
ed at Rs 80,000/-. The train suffered 
a detention o f  5.45 hrs. The G overn­
ment Railw ay P olice  Agra Fort has 
registered a case v id e  crim e no N o 2 5 / 
78 under sections -  .1 and 436 IPC  and 
108 IRA on 13-2-1978.

(c )  T w o P olice  Constables o f G o v ­
ernm ent R a ilw a y  P olice  A g r a  Fort 
w ere escorting  the train under re fe r ­
ence.

Cd) No.

233 W ritten  A n sw ers  PtiAiXrUiViA 9, lB9y W ritten  A n sw ers  234

Dem and for  starting a Train from  
Delhi to K otdw ara

1125. SH RI JA G A N N A T H  S H A R -
M A : W ill the M inister o f  R A IL ­
W A Y S  be pleased to stete:

(a ) w hether G overnm ent are aw are 
o f  the long standing dem and o f the 
peop le belonging to  Pauri and C ha- 
m oli (G arh w a l) districts to start a 
direct train from  Delhi to K otdw ara 
and v ice -v ersa ; and

(b )  if so, what steps G overnm ent 
have taken to am eliorate the difficul­
ties o f  passengers o f  these districts?

TH E  M IN ISTER OF STA TE  IN  
TH E M IN ISTR Y  O F R A IL W A Y S  
(S H R I SH EO N A R A IN ): (a ) Yes.

Cb) In troduction  o f  a direct train 
betw een  E>elhi and K otdw ara is at 
present operationally  not feasible fo r  
w ant o f  spare line capacity  enroute 
and due to inadequate term inal fa c i­
lities at D elh i and K otdw ara.

B urning o f  B ogies o f K um aon 
Express

1126. SHRI SHAM BHU N ATH  CHA- 
T U R V E D I; W ill the M inister o f 
R A IL W A Y S  be pleased to  state;

(a ) whether follow ing  the death 
o f  student at a flow er show  at A gra  
the K um aon Express was held  up at 
B ichpuri ra ilw ay  station and tw o  
bogies set on fire betw ee nthe night 
o f  12 /13th February, 1978;

(b )  i f  so. the details th ereof and 
the dam age caused;

(c )  w hether any po lice  squad w as 
travellin g  on the train ; and

(d )  w hether the m iscreants have 
l3een identified and arrested?

Violation of Comimnies Act by 
Ferro Alloys Corporation

1127. SHRI L. L. K A P O O R : W ill
the Minister of L A W , JUSTICE A N D  
C O M P A N Y  A F F A IR S be pleased to  
state:

(a ) w hether the F erro A lloy s  C or­
poration was fou n d  to have violated 
the m andatory provisions o f  the C om ­
panies A ct  subjecting  them  and 
thereby liable fo r  prosecution ;




